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ed that this is the policy that was 
followed and similarly in future also 
this will be the policy of the Govern
ment.

PROF. MADHU DANDAVATE: 
Naturally, they will have to follow it.

SHRI K. VIJAYA BHASKARA 
REDDY: Will the Minister give the
assurance that this policy will be 
adopted in future also when strikes 
and other things happen?

PROF. MADHU DANDAVATE: We
will have to judge every issue on 
merits. The Prime Minister himself 
has stated that this was a strike for 
which legal notice was given. The 
strike was forced on the workers by 
the Government. They were saying 
that the charter of demands was r*ego- 
tiable. Therefore, this was a strange 
behaviour of the Government with 
the workers. So. we have given them 
an altogether different treatment, as 
compared to the past.

SHRI K VIJAYA BHASKARA 
REDDY: Will government adopt this
policy in future?

PROF. MADHU DANDAVATE: We 
will judge every issue on merits.

Illegal appointments made in Railways

•26. SHRI BASHIR AHMAD: Will 
the Minister of RAILWAYS be pleased 
to state:

(a) whether Government are aware 
that a number of illegal appointments 
have been made by the former Rail
way Minister without reference to 
the Railway Service Commission; and

(b) what steps Government propose 
to take to annul such illegal appoint
ments and to fill in the vacancies?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE): (a) 
Some ad hoc appointments were made 
°n the instructions of the former Rail

way Ministers without reference to- 
Railway Service Commission.

(b) It has now been decided that 
such ad hoc appointees in Class III 
should be referred to the Railway 
Service Commission to be considered 
along with other applicants.

SHRI BASHIR AHMAD: Is the
hon. Minister aware of the fact that 
a junior officer of the Allahabad Divi
sion was promoted as temporary Chair
man of the Railway Service Commis
sion and such appointments were 
sought to be regularised? What will 
happen to those appointments which 
have been sought to be regularised by 
interviews? That particular officer 
was the junior-most in the Allahabad 
Division. Still, he was appointed -s 
the Chairman of the Railway Service 
Commission by the former Railway 
Minister, and the Private Secretary to 
the former Railway Minister was 
responsible for issuing the orders 
with the endorsement “H. M. R. 
desires..........M.

PROF. MADHU DANDAVATE: I
do not want to go into individual cases 
here. It is not good to refer to 
names in this House.

SHRI D. K. BOROOAH: You need
not give the names, but you can give 
the number.

PROF. MADHU DANDAVATE: I
wish to make it very clear that every 
case of ad hoc appointment in Class III 
will not be regularised by mere in
terview by some officer. That case 
will be sent to the Railway Service 
Commission and on the basis of the 
advice of the Commission it will be 
dealt with. An unofficial question was 
asked as to what exactly is the num
ber of such cases. If we do not take 
cognizance of those who were taken 
up as loyal workers those who were 
taken on the sports quota and the 
quota admissible in other cases, the 
list for Class III is more than 300. 
We will have to go into that.
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SHRI BASHIR AHMAD: There PROF. MADHU DANDAVATE: H
were certain persons whose cases were you want, I am prepared,
referred to the Railway Service Com
mission. There was a particular MR. SPEAKER: Not necessary,
officer who was appointed as Chair- You are not compelled to give the
man. These ad hoc appointments were name, certainly not.
referred to the Railway Service
Commission merely on the basis of 
oral interviews and they were appoint
ed. What will happen in those cases?

PROF. MADHU DANDAVATE: 
Whatever be the recommendation or 

the decision of the Railway Servicc 
Commission will be final. Once we 
start interfering with the work of the 
Service Commission, there will be no 
end to it.
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SHRI KANWAR LAL GUPTA: I
asked for the name.

MR. SPEAKER: If he is willing *0
give the name, 1 have no objection. 
Even ni>w he can give, but he is not 
prepared now.

PROF. MADHU DANDAVATE: I
want to tell him that n\v predecessor 
is responsible for this type of ad h^c 
appointments.

SHRI NIHAR LASKAR: I would
like to know from the hon. Minister 
the average time taken by the Rail
way Service Commission to finalise a 
our effort will be . . . .

PROF. MADHU DANDAVATE: It
depends upon the number o! persons 
appearing before the Commission, but 
our effort will be.........

SHRI NIHAR LASKAR: My
question is specific. Suppose a man 
has applied for a clas* III post, how 
much time will it take? He cannot 
wait for four or five years.

PROF. MADHU DANDAVATE It 
may take two or three months, depend
ing upon the number of applicant.*, 
because there 1: a certain screening 
process and there ere ccrtem ir ter- 
views. Therefore, the time will deper.r* 
upon the number of applicants who 
have appeared with him. I have staid 
it should not be more than three 
months. I am not referring to *he 
post I am referring to the present 
and to the future.

SHRI D. K. ROROOAH; He ha« 
asked for the av*?rnge tiin*?. It is a 
statistical information. You must have 
some information.

MR SPEAKER: Two to three
months, he has said.

PROF. MADHU DANDAVATE: I
have not been able to ascertain for the 
last 30 yean how much time was taker 
for the past appointment*. t>u* 1 *nl 
telling you that as far as the future is 
concerrted, it will not take that much 

time....... (Interruptions).
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THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE): (a)




